FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF DOUGLAX INDUSTRIES INDIA
PRIVATE LIMITED.

1. | Name of Corporate Person Douglax Industries India  Private
Limited.
2. | Date of Incorporation of Corporate Person 20/08/2018
3. | Authority under which Corporate Person is | Mumbai
Incorporated/ Registered
4. | Corporate Identity Number / Limited Liability | U45309MH2018FTC312920
Identity Number of Corporate Person
5. | Address of the registered office and principaloffice | Vaswani-We Work Vaswani Chambers,
(if any) of Corporate Person G/1st/2nd/3™  floor, 264-26Dr.Annie
Besant Road, Municipal Colony, Worli
Shivaji Nagar, Worli Colony, Mumbai
Maharashtra, 400030
6. | Liquidation Commencement Date of Corporate | April 30, 2024
Person
7. | Name, Address, Email Address, Telephone | Mr. Pranav Damania
Number and the Registration Number of the IBBI/IPA-001/1P-P00079/2017-
Liquidator 18/10164
Address: - 407, Sanjar Enclave, Opposite
Milap Cinema, S.V Road, Kandivali
West, Mumbai - 400067.
Email Id :- pranav@winadvisors.co.in
Contact No :- +91 98204 69825
8. | Last Date for Submission of Claims May 30, 2024

Notice is hereby given that the Douglax Industries India Private Limited has commenced voluntary
liquidation on April 30, 2024.

The stakeholders of Douglax Industries India Private Limited are hereby called upon to submit a proof
of their claims, on or before May 30, 2024, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/-

Pranav Damania
Liquidator, in the matter of Douglax Industries India Private Limited.
Reg. No.: IBBI/IPA-001/1P-P00079/2017-18/10164
Authorisation for Assignment (“AFA”): AA1/10164/02/231224/106710
AFA Validity: December 23, 2024

Date: 04-05-2024
Place: Mumbai
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Chulne, Vasai (West), Taluka Vasai, District
Palghar - 401 202 is owned and possessed
by Mr. Shailendra Singh and Mr. Sugriv
Singh being the bonafide member of
society. The share certificate bearing No.
116 having distinctive nos. 1151 to 1160
being Ten shares of Rs. 50/- each of Shop
Mo. SH/02 of the said Shop No. 2, Ground
Floor, A - Wing, issued of Kingston Towers
Building No. 20 Co-operative Housing
Society Limited is lost/misplaced by Mr.
Shailendra Singh. Mr. Shailendra Singh
and Mr. Sugriv Singh has applied with the
society for issue of duplicate copy of share
certificate. Hence If any personfinstitute/
firm/company is having any objection in
respect of the said flat shall submit
his/her/their objection or any person/
institute/firm/company have found the said
lost copy of share certificate may submit
the same at the below mentioned address
within 14 days from publication of this
Public notice failing which no objection
shall be considered, please take note.

Sd/-

Advocate Anish Kalvert.

A-G/2, Dewan Niketan C.H.S. Ltd.,
Diwanman, Vasai (W), Dist. Palghar.

Place:Vasai Date:04.05.2024
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LS o WHOMSOEVER IT MAY CONCERN FORM.-G FORM A PUBLIC ANNOUNCEMENT
. 3 : INVITATION FOR EXPRESSION OF INTEREST FOR PUBLIC ANNOUNCEMENT
This ist0 inform the Ganeral Puldic that following shara cenificate of name of company SUPREME STAR VILLA PRIVATE LIMITED (Under Regulation & of the Insotvency and Bankruptcy Board of India
HEC INTERNATIONAL LTD hawing I1's Registered Office at 463, R.P.G HOUSE, DR 5 DEERATI"&E |r:-.|I {;?Hsﬂq %ETIEEHF ;_;L-.,.-I"_ EINEIHEEEIEHGLIH '""'E'B"ﬂ o mﬂgur?&ﬁﬁniiﬁ“ﬂﬁfﬁfﬁﬁﬁﬂ&ﬁJsﬂéﬁ;mr'?n-f?é}ﬂ;?njrImm {Insalvency Resolution Process for Comparate Persons) Regulations. 2016)
ARNIE BESANT ROAD, WORLI MUMBAI- 400030, R terad 0 the name af tha l er smb-regulation (1} of regulation 364 of the Insolvency and Baakripicy Board of India =
% A - 2 eghe v {Ensolvency Resoliien Process Fer Corparabe Persoss | Pegulalicns, 2016} Fu“ IHE A"EH““H uF 'HE EHEDIT{’ Hs ur
fallowing Shareholdens have been osl by them J : FOR THE ATTENTION OF THE STAKEHOLDERS OF VAIKUNTH TOWNSHIPS PRIVATE LIMITED
Name of Shareholder] Falio No Ceate] No.of T o os RELEVANT PARTICULARS _ DOUGLAX INDUSTRIES INDIA PRIVATE LIMITED.
| Mas. Sharea 1, Mame al the corporale debior aleang SupresTiE Star Vills Private Limited e o - - RELEVANT PARTICULARS
BHAVNA POPAT 8926711 with PAN/ CIN/ LLP No CIN: LM5200MH2Z011PTC218634 5.No.. Parliculars Dutails 1| Marne of corporate et | VAIKUNTH TOWNSHIPS PRIVATE LIMITED
M013931 7104 TS0 TO | | PN AAUCSS50SH L | Name of compongte person | Daugas Indusines inde Private Limied, 2| Diata of incorporation of compombe deteor | 17,/ 10/ 2006
VINOD POPAT BO2T4ED 2. Afdrecs of the registerad affica Supreme Housa, Plot MNo/S4,C, Dop. LLT. 2. | Date of incomporation of Coeparate | -20,/08,2018 3| Authoriy under which corporate debior | ROC Mummibal
I : : . Pomeiai, Murmizai, Maharashira, India, 00076,
Tha Pubilic-3 ' el he =i ; if 1 | S 11 ; Ll L perEon n ;
he Public are haraby "‘Emu" *ed againsl purchazing or deafing. in any way wi " 3, LRI of website hilpa/ sy pl stesarinaga lveney, comy 3. | AUPeHiDy ursder which G e | MG :""I i "I‘Hj r\-:'-l-l:h‘."l,.ﬁ.fd WYL e
abona refarred share cerificatas., 4 L1 [:II_'.-1,.=1||', of |'_||.,:|:,.|_'\- e |'.|.| 1 ﬁr-,, ead A B it Sl TS EL ; 1 _,- ;_|| W .I|:!-I'.I-' e LI 4 |:-l.'!'|:l:l'i'a1.E‘ iderttity Mo, / Limissd LE'I:FH': LS A MH2OSTC 105155
Any parson who has any claim in respect of the said ehara cerificate’s should lodge fined Zsseis are looated ' | prersie is Incorporied) registened | i Iberfication Mo, of cormoraie cebior
such claim with the Company or its Raegistrar and Transfer Agents Link Intime Indis & | Instalied capacity of main producis; | FyA 4. | Comorata dentiy numer / | LAS3A0SMHI0IHFTC31 2620 5 | Address of tha negistaned office and | SAEI0. Mawatan Prermises Co Op Socity, 69,
Private Limited 247 Park, C-101 151 Floor, L. B. 5. Marg, Vikroli (W) Mumbai-400083 aaryices Lirnitie=d iabiity wlertity prrincipeal office {If any) of conporsee: P O Melo Road, Camac Bunder, Mumbal Ciy,
TEL: D23 451862 50 within 15 days of publication-of this notlce after which no clalrm will B, | Cusritiby B value of main prodocts’ | Mem, , (s & i revenes from operations in | tumbeer of comorate parson | |l.:-|-_r!.;_~f '|.-'r mibai, Maharashtr, Irdia, dl:ﬂ'iﬂi';l
be entertained and the Company shall proceed to [sswe Duphcate Share Certificatals services sold st inancial wear ther company a5 &5 evidant from its Insl ivaiahin & | Address of the regstered Office VaswenHwe Work Vaswanl Chambans, G 1sy 2nd/ 3m G | IrGakenTy corrmencement daka in | 1052024 (Order downlksaded from portal of 1BEI
Place: Mumba Name of Legal Claimant : 1. - | BEted financial salarnants -EIS-..-I'I L-E- 2, arud prircpal offics (I aryd of Moo, 264 260rAnme Besani Read, Municissl Coiony, resipect of covponate debile Or O3] May 2024)
Dat .I'.I-i'IIIE':?{IIIEd BHAVNA F'L':F.ﬂ.'l.' . | Number of employees, warkmen Mo infarmation (s received from the comOnEta parson Work Shivaji Magar, Wori Colory, Musribai Maharashira, e S e l:l‘rIIIEELl'E“I:If-I'rSl:Ir-'ErII.'-' b O ’-'LI».?41~'15:I g ey g i
e 1 — . management of the Corporate DEmor 400030 pn:;mrm: —— Commencement date which & 01052024
TR P P T Tl T v ! g L I 1~ | ik 3 L
B, Further dedails ;mc ..-:Ilrlﬁ l#sl available | For detais, phease comiact at B | Liquicklion commercement Cate | Aped 30, 2004 i ‘I1.I'r" e s e v SLIVAN KRR - :
financial statomants (with schoduies) supremestarviiEgmailcom {'f A m persar B e and th registration numier of -”T i 'F-Ii 'I"
of 1w vears, lisks of creditors ara Yisit websiba; L | : : the nachency professional Bcing Bs Rapiaraion Mo
| evallable st URL: | hittpsssibpptstallarinesevanc oo, 7. | Name, adress, emall Address. O irfrirm mescdion peofrssional EEVPADORIP MO0 2021 20013657
- . FORM-G O, | Elighsility far resolution applicants Far detais, pleass contact at; belephone numbee Ard s IBELIPA-001,/IP-POO0TI 201718, 10064 o | Addiess ard erral of the inenm T Address : FLOT M0, WE-DH0 R, f0, 59714
INVITATION FOR EXPRESSION OF INTEREST FOR under section F5{2xh) of the Code I8 | supremestanvila@gmail.com registation number Of tha Adress! - 407, Sargar Encave, Upposhe Miap Cinema, reselution professional a8 registered | GALI N, 5, MAHAIR ENCLAVE , SULAGH
{ reEislen ! ;
SUPREME INNDVATIVE BUILDING PROJECTS PRIVATE LIMITED awailable ot URL: Wisit wizbsitn: BopukiERD & Raed. Bandkal West, Mumbai - 400067 . 2 .
OPERATING IN THE REAL ESTATE BUSINESS IN MUMBAI A B T _ . g ey e ' with tha Board MTERNATICNAL , S0UTH WEST, NATRONAL CAPITAL
{Uindar sub-eegulation {15 of regulation 364 of the Insalvescy and Bankneptcy Besrd of indis —— . . tees ssypl Eetanneoleroy o Email K - pranmv@winacisors coin TERRITORY OF DELHI 110045
{insalvency Resolutlon Pracess for Corporate Persass) Angulations, 2016] 10 Last date for recespt of expression of May 2=t 2024 Contect Mo - +51 582304 0805 Email b i vtokEvahos som
interest e i ol O [ - i s . ; dop s i
: RELEVANT PARTICULARS 11 Date of issue of provislonat listol | May 30th, 2024 g, | tastdene for subrminsion of Cains: | Mey 30,2024 16), | Adciess nd emall 1o be used for Adidress ; PLOT MO0, WZO-0 KH NO.B3/14
1. Na::n:lf:::-:;;r:ﬂ“l;g.ﬂn defdor along EIE[IH;.;:F |I!tI'II,L-H|:iI.'I!' Building Projects __ praspective resolutior . R Motice is horehy given that the Douglax industries indla Private Limited has cornmenced rrresponcencs with the inledm AL WG, B, MAHAVIE ENCLAVE SULAEM
with SCINS . riviate Limite 12| Last date for submission of ohjections | June 41h, 2024 voluntary liquidation an Apell 30, 2024, resoiLrion professioral NTERMATICNAL SOUTH WEST, RaTIOMAL CAPTTAL
CIN: UT0102MH2002PTC1S60E8 to provisional list ' The stakehoidars of Dowglax Industries kndla Private Limited ars heraby called upon to TERRITCEY OF DELHI 110045
T — _ - | F-r."i' ﬂf’u{IEE-':J'f'-'*EF e 1%, Oate of msua of fined st af [ June 1aih 2024 subirmil & geoafl af ‘.h_r:ir :E!.Hlll'u'i. o ar before May 30, 2024, 15 the liguidator a8 (he aodress Emsal ik r|-|'_| '-t:*ﬁ':.?ll‘w ot
20 Aadeass of the registerad affice Sharma Elu'z:_ﬁhm. Hirrandan) Cormples Bl prespective resolution apgiicants mentioned a_g.a:rra_t-.e-m i _ : 1
Lake Castie View Biag, Powsi, Mumbas City, 14 Cite o ks of informat ' 151h. 2024 The financiai creditors shall submat their proof of ciaims by electronic means onfy. All other LT [ HERR N O QLR O T i 14t e, 2004
| _ | Murmbal, Maharashira, india, 400076, m‘;;l’,:r;" |I:1nf'll.-all-::::;::-;:mrrlx wind G L stakiehalders may sabenit the groal of caling Inparson, by postor by eleclions: means, 12. | Classess of creditons, if any, urder Ml
3. | URL of websits | hitps:sibpgl stallarinsshency.oom, P r.::' i et phSRET i iy 20th, 2094 Subrnissian of false or misleading proots of ciaim shall attract panaltias. claima (B of subsacton (G54 o
4 mils l@ce whes BFF /A : rx ¥ i E0 o TR SRy P
; kﬂ:lliuruiiﬁl; :.;E-:IT"' oty ot 1A Arasgective résalution apglicants P‘r:nm' S section 71, scestaire by the inteim
[ T A e producis’ | M/ 15, Last date Tor submission of Liguidator, in the matter of Douglax Industries India Private Limited. | IS LN P e : .
services __| reschution plans I . Reg. No.: IBE1/ IPA-001/1P-PO0O7S, 2017-18,/ 10164 13, | Mares of Tnsohency Profssionaly oL hpracei
6. Quantity and value of maln products | N/A, there s no revanue from oparations i the 16. Frocess email id 1o submit EQI supremestarvia@gmall.com Authorisation for Assignmaent ("AFA"; AAL/10164/02/231224,/106710 dentsfied o Bt ors Authonsid
servicns sold i last inancial wear company a5 is avident froem its Rst availatio /. AFA '"'lﬁm_i_'.l': De_!:mhuriﬂ, 2024 Fepreserisive of Cediors 1 a class
: | BudEed inancial statemants as on 3032009, Mr. Anup Kumar Singh L'lf..t:e_‘_U-]-l_.-'_'--..ElJzﬂ | (Three ndrmes e each o) | — - -
7| Number of ernpldyees, warkmen Mo Irformation i recewad from the Interim Resclution Professional Place: Murmbai 14_| (g} Fsakevant Forms. and {a) httpe://ihibl.gowiny home/doankads
-k | Al e Tt 8 Lorporate Ledaor, o, = - (B Dtk ol aurheeined represergnibes (0 M iRl
e ; I P F‘anf"ﬂerl'“'"tl of 1“'3_';-’-;”::::'"3 F‘U”'-h-':'r IBE] Regn Mo IBBLPA-0OL/ IP-POOL53, 2007-2018, 10322 t B ol aughor = ik Mot Applcahbile
7 I_:rmln:I;::L:t;Il:h:‘-l;ﬂ.-ﬂ::ﬁIl'fllr:::: :E-I:: ..ﬂ:ﬂﬂﬁé?fﬁﬂ.afmu AFA Valld til; 23-12-2024 Sulte 1B, 1st Floor, 22,2848, Manoharpukur Road, o @ailable at
of twi pears. liats of crediors are visit websnE R1E Supt RN, ¥R Nolmte ngz'ﬂ; Matice = hardby givan that the National Compary Law Tribunal, Mumbad Bench has ordared
k] - LEalE, i i d L L L i ] (1] ' wgil, L E s o
i E';‘EIL?:':'E r?;t um_l | . thgé;:;allbp‘:: .STEIIBFIF?ETI';:CT.-:Dﬁy' Date: 04-05-2024 For emeo Star Yilla Private Limited - Under CIR COHAR & ;;-t;i;g:'-ml;?;::h“z: ?:T|.-Ur|:1ﬁl-l_|;.1|.l|un.-l'-::5.'R.‘:-.-r::l Atian Pracess for VAIKUNTH TOWNSHIPS
.. Ellgiiility for resnlution applicants or detaills, pleass contact at: ich i5 (-0 200
urridr secton 250 HH of the Code s | inngativespremeSmai.oem The creditors of VAIKLINTH TOWNSHIPS PRIVATE LIMITED are haraby called upon to subimd
available &l URL: Wigil webaila: INVITATION FOR EXPRESSION OF INTEREST FOR thieir elaima with prood an of before 147 May 210248 1o 1he lntarin Regalution Prafecsional &1 L
_ ) | hittps://sibpgt stellarinsoivericy.comy VINERGY INTERNATIONAL PRIVATE LIMITED address mantioned against Entry Mo, 10, Tha financial creditors shall submit thair prooé of
ef W CEE C 1 § T ALK, . A r ] sectranic 1)1 A i lorsd = TiE -4 | dalmsi 3 L
i, :.rah;:;l- for receipt of expression of | May 2151, 2024 P—— Recovery & Write-off Department Region-Ii OPERATING IN TF‘.HHIEIG OF CHEF{IE#ALE. DYES AND l;l::":r :{EE:::-I.IF-IJ'I:'III'I:!‘:E:I anly. Albether ereditons may submif the proof of claims in persan, by
e e e [ mecosmoscoorsmuiro - Correspondence Address : Horizon Building, 1st Floor, Ranade Road CHEMICAL PRODUCTS pt e e A »
- Dt of issue of provisiorns il o ay 30h, 20 Moiatass Schoduied Bank) & Gokhale Road Junction, Gokhale Road (North), Dadar (West), Under sub=reaulation 11} of reqgulation 384 of the Insalvency and 5 wl5e-0r mish nEproo sl attractpanalties.
prospective resolution Mumbai 400 028. Phone No. 022- 69476012/57/58 : Urolreg : ! Date : 04" May 2024 S+
1% Last date for submission of ohjeclions | June 4in, 2024 . : Bankruptcy Board of India (Inselvency Resolution Process phfu'_ e IM“” My, SUMAN KUMAR VERMA
| to provisicnal st | : E DEMAND NOTICE for Corporate Persons) Regulations, 2016) - Interim Resolution Professional
13 Date af issue af final list af june 140, 2024 NOTICE UNDER RULE 3(1) & UNDER SECTION 13 (2) OF SARFAESI Reglstration No, IBE1/28 003/1P-NOOIA2/ 2001 2022/ 13657
| prospective resaiution spellcants | ] - ACT - 2002 TO BE PUBLISHED IN NEWSPAPER WHEN THE SAME RELEVANT PARTICULARS AFA valid il O2-06-2024
14. Date of lssue of Informeatien June 1%, 2024 IS RETURNED, UNDELIVERED/REFUSED TO ACCEPT & ACKNOWLEDGE 1, | Mame af the carperate debior akang Vinergy International Private Limited
:*;E:':'Ifs'?f':fi;h‘f;?:fl'{;:“F;””- S Demand Notice is hereby given that the Borrower/Mortgagor:- M/s. Shree Automobiles with PAN & CIN LLP Mo, BAN. ARACSS4TS
I,,“,'m,,,f.,iﬁ._f',,_.,ﬂ.,u,i,r:';;,_A,,'i,;:,,,m through its Proprietor :- Mr. Shrikant Yashwant Pawar (Overdraft Facility against Fixed CIN: U24110MH 1951 PTCOS5378
5] Last date for submission of Ty Z0th, 3028 Asset Account No.008030700000832) Guarantors:- (a) Mr. Ganesh Badrinath| |2 | Address of tha ragistared offica Gala No 16, Sunny Compound Rahana, ~ FORMA
i A e e Sonawane & (b) Mr. Mahesh Ashok Khode who have defaulted in there payment of Bhiwandi, Thane, Maharashira 421 302 ~_ Public Announcement .
& Ml i 2 e = principal and interest of the loan facility obtained by them from Erstwhile The Sahebrao| |3 | URL af wabsiie NA (Ins(glngﬁgRE%iﬁtl?gr? ggz:;giglvggrcyo?;g E’irrtg%zt)clggoalg' grfmsl,nglg1 .
5 ) . . . . v uti ulations,
Me. Anup Kumar Singh Deshmukh Co-Qperatlve Bank Ltd., at Vash! Branch, Mumbai. Thg sgld Bank is presently 4. | Details of placs wher majority of fixad | Company is closed y FOR THE ATTENTION OFpTHE CREDITORS%F
Interim Resalution Professional IEBI | | amalgamated with The Cosmos Co-Operative Bank Ltd., Mumbai vide RBI Order dated assats are Incated Other relevant details given i Detaded EOI GREEN SOUL ERGONOMICS PRIVATE LIMITED
FEREA Valid ti: 23.12.2024 Suite 18, 1st Flaor, 52,284, | |20.09:2023 w.e. 2609.2023 and the loan has been dlassiied as Non-Performing | {E=7 Sope s o o oo [a RELEVANT PARTICULARS
Manoharpukur Road, Deshopriya Park, Holkata - Tooo2e. | | Assets (N.P.A.) on 01.08.2011. The said Demand Notice dated 19.04.2024 amounting . ) oD P~
Place: Wolkata Far Suprome Innavative Buliding | | of Z 2,52,10,371.18 (Rupees Two Crores Fifty Two Lakhs Ten Thousand Three 1 jilame of Corporate Deblor Green Soul Ergonomics Privte Limited
Date: 04-05-2024 Projects Private Limited- Under CIRP AN P y 6. | Quantity and value of main products! | NA 2. | Date of incorporation of Corporate Debtor | February23, 2018

[ht
SINEN

Hundred Seventy One & Paise Eighteen Only) plus further Interest & charges thereon
from 01.04.2024 was issued to them under Section 13(2) of Securitisation and
Reconstruction of Financial Assets and Enforcement of Security InterestAct, 2002 on their
last known addresses through R.P.A.D., but the same was returned with remarks
'Deceased’, 'Unclaimed' and not delivered to Borrower/Mortgagor & Guarantors and as
such they are hereby informed by way of this public notice.

saraces sold in |asl inandal yaar

Mumber of emplovees workeman MIL

B. | Further details inchading last avallable
fmancial statamanls (with schedules) of
b years, ksts of creditors are available
alLURL:

RIRpanc.In, undes thie case izt
“Wmargy Intemational Private Limitad -
in CIRP"

DESCRIPTION OF IMMOVABLE PROPERTY(SECURED ASSETS)

All that piece & parcel of Flat No-4 admeasuring 52.95 sq. mtrs. Built up area on Ground
Floor in Building known as Madhav of the Shree Nandanvan Apartments Co-operative
Housing Society Ltd., constructed on a plot of land bearing Survey No 248/1 (Pt), City
Survey No. 829, Final Plot No. 92A, T.P.S. No.1 Lying, being and situated at Pipe Line
Road, Luiswadi, Village Panchpakhadi, Thane Taluka & District Thane, Thane (West)
400604, Within the Registration District and Sub- District of Thane and within limits of
Thane Muncipal Corporation. [Owned by Mr. Shrikant Yashwant Pawar].

The steps are being taken for substituted service of notice. The above said Borrower/
Mortgagor & Guarantors are hereby called upon to make payment of outstanding amount
within 60 days from the date of publication of this notice, failing which further steps will be
taken after expiry of 60 days from the date of this notice under sub-section (4) of section 13
of SARFAESI Act, 2002 and rules thereto. Please Note that under sub-section (13) of the
Section 13 of the SARFAESI Act, 2002, the above said Borrower/ Mortgagor & Guarantors
are barred from transferring and/or dealing with the Secured Asset(s) described above by
way of sale, lease or otherwise, without obtaining our prior written consent of The Cosmos
Co-op Bank Ltd. and non-compliance of the said provisions of the SARFAESI Act, 2002 is
an offence punishable under Section 29 of the SARFAESI Act, 2002.

0. | Eligihility for resolution applicants undar
saclion 2521h) of the Coda s availabls
at LRL

Menimuem  Eligibifity  Critésia lor resolutson
applicants [Sngly, Jainthy ar in consarium) bo
approach the Resciutien Profassanal ("RF7)
with Resohdicn Plan:

1, Minimuen Met-YWorth of INR 1 crone a3 on dake
of  submission of EOQ| supportad by
Dacumartany Evidence

2. For Financal Entities including ARCs™
INBFCs JAIF -AUMI Funds
DeployediCommitled funds  awailable for
imyestment of INR 50 Crares

** ARCs partcipabon |5 subject to the rules and
regulations of Reserve Bankof India

# In tha evanl ol a consorfium bedwesn
apphcants belongng o aforementioned wo
chasses having fferent elighility criteria, the
alighility would be calculated in progortion B
thair share inthe consartium

Canmplete details | Detaled ED| ane available on
wabsite, www.arckin or may be sought by E-
il atvinergy. cirpi@gmail. com

Sdl 100 | Lastdate Tor recespl of axpression of 20-05-2024 by the Interim Resolution Professional
Authorised Officer intarest 13} Name of Insolvency Professionals identified Not Applicable
. Under SARFAESI Act, 2002 1. | Data I:l[_ Is5ug |:-_[ prowsional Esl of | 22-05-2024 FO act as Authorized Representative of Creditors
B?at:é 01w?‘5rn2é)a2l4 The Cosmos Co-operative Bank Ltd. prospectivi resolution applicants in a class (Three names for each class)
' 12 | Last date for submission of obiections to | 27.05. 2004 14.| (a) Relevant Forms and Web link:

provisiomal st

13 | Crabe of iszue of final list of prospective
resolulicet agplicands

2B-05-2024

3. | Authority under which Corporate Debtor | Registrar of Companies, Mumbai
is incorporated/registered

4. | Corporate Identity Number of Corporate
Debtor

5. | Address of Registered Office and Principal

Office (if any) of the Corporate Debtor

U74995MH2018PTC305473

Unit5, 6,7, 8,9, 10 & 11, Building No. D-2, Green
Space,Village Vahuli, Vadavali, Thane, Bhiwandi,
Maharashtra - 421302

May 1, 2024

6. | Insolvency Commencement Date in
respect of the Corporate Debtor

7. | Estimated date of closure of Insolvency
Resolution Process

8. | Name and registration number of the
Insolvency Professional acting as interim
resolution professional

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

October28, 2024

Mr. Vishal Ghisulal Jain,
IBBI/IPA-001/IP-P00419/2017-2018/10742
AFA Valid till 31-Dec-2024

D-1902, Palm Beach Residency, Amey CHS Ltd.,
Plot No. 24-29, Sector-4, Nerul (West),

Navi Mumbai, Maharashtra-400706
Email:vishal@resolvegroup.co.in

(No correspondence to this address and email id)

10.| Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

clo. Resolve-IPE Private Limited,

Office No. V-3073, Akshar Business Park, Sector-25,
Vashi, Navi Mumbai-400705

Email: green.soul@resolvegroup.co.in

May 15, 2024

None as per available information

11, Last date for submission of claims

12.| Classes of creditors, if any, under clause (b)
of sub section (6A) of section 21, ascertained

(b) Details of Authorized Representatives https://ibbi.gov.in/en/home/downloads

are available at: Physical Address: As in Sr. No. 10 above

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of Green Soul Ergonomics Private Limited on 01.05.2024

14 JData of issue ol infor mation [ 26-05-2024 The creditors of Green Soul Ergonomics P.rivate Lim.ited are hereby called upon to subm.it their cla?ms
“ nﬂhnnu IHHEW‘E"“E TEcHH nmEIEs FHI?ATE “H“'En :LZFZT:TEI:“? E:-:II::;.:tiTn m:.;l::is a-:: \évrl]ttr;yp;looc?f%ﬁ or before15.05.2024to the Interim Resolution Professional at the address mentioned agains
"H LI ﬂ!lll ﬂlTl'ﬂ H} prospactive resolution applicants The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
CIN: U33005MH1996PTCD99218 15 Last date T e g pp— submi.tth.e claims with prpofin person,by postgrbyelectronic means.
Liquidator's Address: House No. 36566, Gali No.6, Narang Colony, pﬁahr- G830, 0L SURTRESIKN O reachulion | ZE-06-2024 Submission of false or misleading proofs of claim shall attract penalties. J
| : v £ sd/-
Tri Haﬂar_‘ _H EI'LE.” RE?E G.:.i r:ler!__.__INE'.r_. .D?_l_hl 110035 18. | Process emai i fo submit Expression of | vinergy cinomal com Vishal Ghisulal Jain
Email: 'PFEHEE h-J-Im'”.aI'E: Hmi”-‘-'"*”:‘- Intpsag Interim Resolution Professional
Process Email: mitplliquidation@gmail.com = . : 7o In the matter of Green Soul Ergonomics Private Limited
- g WY lolwriation Frivite Lindisg CIN: U74995MH2018PTC305473
Sale of Immovable Assel of Mahabah Innovative Technologies Private Limited (In Anil ¥ohli, Dasignated Partner & Authorized Signatary Rean. No. [BBI/IPA-001/IP-PO0419/2017-16110742
Li-:':]lJiiiEltiEﬂI fg[ming part af Li.qm[jgﬁm Extate formmed 'g.':,- thia LiquidgmL apoointad h:l.' tha ARCK Resplulion Prolesaionais LLP acling as Resolubon Prolesaions gn. No. AFA Valid Upto. 31-Dec-2024
Hon'ble. Mational Company Law Tribunal, Murmbai Bench Court -1V, vide order dated 3ih w”&?ﬁ“;ﬁﬁﬁ‘ﬁﬁrﬁzﬂﬁgEI"?H::IEE Communication Address/Email: Office No. V-3073, Akshar Business Park, Sector-25,
August, 2023, The sale will be done by the undersigned through the E-Auciion platform i.e. Biate’ SAHE-S054 : L AR, Vlid Upto: 10 12 2024 Vashi, Navi Mumbai-400705; gr{éen-Soul@resolve9(QUP-60-in
M's Linkstar Infosys Private Limited having websie hitps: s gauclions.co.in! Placa: Delhi 4049, &nsal Bhawan, 16-K.G. Marg (Connsught Place), Naw Dethi - 130001 Date: 04.05.2024 Palm Beach Residency, Amey Eﬁ%sﬁfdpﬁd&?sﬁggn'Sz'clgg i’
The bidding shall lake place through online e-auetion. |_Place: Mumbai Nerul West, Navi Mumbai_ Maharashtra_400706; vishal@resolvegroup co.n |
Date and Time of E-Auction | dth June 2024 at 03:00 PM to 5:00 PM
I [with unlimited extansion of & minules each}
Submission of Eligibility Documents | 24th May 2024
1% - Declaration of Qualified Bidder | 26th May 2024 RT
o | . 5 -
I iy Inspection Date & Time From 22nd May 2024 till 26th May 2024 | PROPE IES
| during office hours)
PR Last Date for submission of EMD and | 31st May 2024 till 11:59 PM - ~ 2 ~
Bid Application Form l Gﬂd I'E] P I'l]pEl'tl ES leltEd
e R T . .
particulars of Asset PIE{::TMER] Eg;:gsslﬂl'lll]ﬂunély ﬂﬁrf;um:?ﬁk?ﬂ | N CIN No. L74120MH1985PLC035308 )
= : il sk R Regd Office: Godrej One, Sth Floor, Pingjshanagar, Easiem Express Highway, Vikhroli {East), Mumbai = 400 G739, Maharashira, India; Tel.: #31 22 5165 8500;
Office Building admeasuring 6376 5q F}g. ; _Rs. | s, 50,000- Fax: +91 22 6169 8888; Email; secretaralifigodregroperties com; Website: www.godrejproperties com
Ft, siuated at Unit No, 109, | 275990,0000 | 2709 000- {Fifty ' ; = :
H-h-h-m--nu-.mn ‘Mastermind- || B-Wing', Aarey Colony, SHMFT.T,& f.TwEe;E ﬁes'em Thousand) Extract of Audited Consolidated Financial Results for the Quarter and Year Ended March 31, 2024
L0 40 1190 e i TR0 b ey, Roval Paims, Mayur Nagar, Goregaon | SEVEnty-Ni al :
' i rEam]-mnuaa.Mumnai.g 'Laﬁ_mm ety ’#EEW'”-E'.E . - EnCrorg
MR wang) _— SrMo.| Particulars Quarter Ended | Quarter Ended | Quarter Ended | Year Ended | Year Ended
Evcluding taves, levies. charges, dutes, ansfer fees, stamp duly, registation fees, premiums efc, No 31.03.2024 31.12.2023 31.03.2023 31.03.2024 | 31.03.2023
renresenialions 3210 waerantes and indemnilies 2nall e raie :
IMPORTANT: {Audi!ad!l H.Irtaudltﬂ-l:!:! _ﬂ.ﬁ.udttid} #Audﬂe{} [A.utrllmd_]
1, E-fAuciion wil ba conducted on *AS 1S WHERE 15°*A5 IS WHAT 18" and "WHATEVER THERE IS 1 Revenue from operations 1.426.00 33044 1,646.27 3,045,682 2,252 .26
BASIS" and NO RECOURSE BASIS through appraved senice provides W's Linkstar Infosys Privale 2 Pn;.rn 1 befors fax G00.99 o4 BE 569,73 Rl 795.27
Limitad Tom - y - ;
3 F'rtlﬂ affEHEli: 4?3 {I1 62,72 -'-1~5.:: -EI-T ?4 G'E- hE'L'I EI]
2 Tha Compleds E-Auction process document cordaining datzils of the Assets, online e-euctian Bid oy T P B r T = = ol
Fom. E&E‘:Mnr and Urdertaking Farm, Ganerd TE'l'I'?’.“E. and Condilions of online suclion sale are 4 F'“:'H aftar Tﬂx """'-ﬁ*'-‘r r""':'“ EU""”"'”Q |"'1'3f'33t-' 4?1 EE 8237 _‘HE 14 725, I'r 3‘7'" 35_
avalable on webshe www, Bauctions.codn 5 Total Cnrnprahanswﬁ Income 47586 6292 =1.55 E-fl 74576 621.73
1 T b s, e b W N, AR e i e B | Total Comprehensive Income (After Non Gontrolling Interest] 46913 6247 4139 723,99 57252
= | E Fr:Fﬂ |:|I. EEH rer' - IT'E_n Emrm 'Z"IE.I'EE'E 1 ar_" IJ.EE |:|_-'_a :‘E—E_E |: al"E :Ea' S e —— — .._ r———— - -. - - —— e s ..+ r- .‘.: - — - st e
leasa transfer charges, if any o =3k of Indusiral Plof end inspect e proparly athair own axpenses i Paid-up E':l'-"l}r Share L-apila! I:.{ECE value per share: ? Al 139.04 135.02 '3'?'.':" 138,02 13'3[”
enil satisfy themselves. The dedails of Azset mentianad shove can be inspacted by the prospechive B F_arnmqs -F'er Share r*l'-.lm Ann ,ahqe.;:... (&mowunt i thl'.-'—h
Bedclers & the sibe by Combacing e Agukdator ard hes team I- ~ fl. . 16 Gi* ) a4 14 40* " : ) |
4, Tha mlending biddars ana required ko deposil Eamesl Momay Dapeest (EMD amount sithar thrawgh 2) EHEI [ E;E‘. el < '-H:J+ it i
NEFT/RTGS in the Accourt namely “MAHABAL| INNOVETIVE TECHMOLOGIES PRIVATE | (b) Dauted (T} 1635 24 1482 26.08 2035
LIITED IN LIQUIDATION", Kofak Mahindm Bank Limieg &0 8th Floor, Moida 125 Pt Mo.7 ' X
Sactar?5, NOIDA-20131% Utse Pradesh, Indis, Account Ne. 5740017800, IFSC Coda: Key numbers of Audited Standalone Financial Resulls R
KKEKDOI0206 [ | SnMo.| Particulars Quarter Ended | Quarter Ended | Quarter Ended | Year Ended | Year Ended
5. Incase, a bic is placed in tha last S minutes of the closing time of tha a-auction, the. closing time wil 3032024 3122023 31.03.2023 31.03.2024 31.03.2023
aulomabcaly pel extanded for & minutes with unlimited extension, The bidder wha submits e [,q,umtgm #unﬂudﬁed] Mudlted] 1,ﬁ,uu|.-tg|;|]. |:,q,ud|tg.|j]
highest bid erount anclsure of e-Aucton process shell be declared as the Successful Bicderand a ; Bon I p—— mro YAEEOE |
Ecenmadritcation b thatMect vl be ssued throsgh siecironic made 1 Revenue from Operations EEEEI? 13Ei 15 E’I[l EE 1 @-&:l |;1 15—5 05
4. A5 per pravisa b clausa () ol section 35 of the Coda, fe nlerestad biddar shall nol be-eligille 1o 2 Profif before tax Eﬁ?-h 13?-E_;1 3":'5 i*l-:' 714,25 Eﬂ_ﬁq
submil & bd if il edls io meed Sie eligiblity orteria 2= sed out in seciion 294 of the Coda [as amendad 3 Prafil after 1ax HE 89 103,56 .?-EE ":.E' L L E"':n':.n Eﬁ'
SR R ) BlladLioRoul — e POy R - Bl
) 4 Paid- J s 134 1 1
. The EMD of the Successtul Biider shal b refalned iowands part gabe considéradion and the EMD of S B S-'-.I-Hn? Ea-prla_  fece vﬂ-l!'l-e-f!g-r-ﬁ-hﬂﬂ 2 139_9_2 = B S : 39[}? 9 .
successhl hiddars shall be rafunded withoul any intarasl, bark charges and Sy ofher changes 3 Reserves (excluding Ravaluation Reserve) 10,373.26 10, 15? 47 g, E":‘E 19. 10,373 26 8 EDE' 12
The EMD shall ral bagr anyinfarast. ] I".I-:-' -.murth ‘ID 5 ?2‘5 H] ,'..3"‘“5 niQ El ':.-":'«'15 13 1EI 512 EE '9 EIrL 1 i
8. Tha Suceessiul Bidder shall bear the appicahla stamp dutesisess transfer charge, fees edo. and al 7 Grl:lﬁ-s DEI:-1 '||'.I '.l!iFl ﬁ@ 1*J a'lE-{ ?E 'E alI:}"' 1,: 1|} [IEEi 52 ,:‘ -iI:II: 1[|
el pacaat tamess, difiess, rases, assesament charges, feas eln, Inrespect of the propery puton &iction —
9, The successhul biddar will make arrangomants and will (ake appaintment fram the sub reqisirar B DEb1 Eqml-"' Ralio {Net) 0 EE 0.63 ":' M ﬂ' DE 0 r’.E
concamed for fhe purpose of regstasion of the sala. 8 EEIrrlll'IgS Per SHE{EI"H-:}IM'L.JEIISE-: (Amouni in II"-IE:I
{0 I case any intending bidder doas nat participals in E- Auclion efier depasi of EMD, 1he EMD may be ' IEI:I .Edqm ':E:l 780" 37 g 54" 2[1 :'m 2358
foafened atthe sole discreton of Liquidator and The SCC e et i r
11, Tha =abs =hall ba- subjpcl 16 prosaskans of Irsaheancy and Bankrupioy Coda, 2018 and Liquidation S| 'h] Diduted (%) '-'r.'E":! E!"TE E_I__E.EI 20.29 23'5.E
regulalicrs made thereundar 10 Debt Senace Lmen-lge Ratio rDSLH] 1.91 1.30 0.35 158 .81
12 It & clarified that afier submission of E-Auction process document availsble on website 11 | Interest Service Coverage Ratio (ISCR) 199 130 T8 159 207
ww gauclions oo.ln by Se nfending bicders e interding bidders wil become eligible bacoess e i - : TN TP acAF i
il P lEriny) S0 prraperly pul 1 auchon ah s vist By Order of the Eua_rd
13, Tha peyment for belance sele consideradion shal ba made within T days fram e date of E- Auchan For Godre] Properties Limited
though MEFT/RTES in e Account namely MAHABAL] INNCVATIVE TECHMOLOGIES PRIVATE Place: Mumbai Pirojsha Godre
LIMITED M LIGUIDATEON®. Kotak Mahindss Bank Limied al 8th Floor Nokla 125 Fiot Mo, ¥ Date: May 03, 2024 Executive Chairperson
Sectort2s, NOIDA-201313, Utas Pradesh, Indis; Account Me. S5T4907850, IFSC Coise ; -
KEBKLODO20G, | may further be noled Lhal non-paymant of balance armounl within the sfiaulasad Note
) lima may lead $o farfgilure af EMD and cancelafion of e, [a) Theabove i anextrac of the detailed format of Cuartery Financial Besults filed with the Slock Exchanges under Begulation 33 and 52{4) of the SEBI {Listing Obligafions and
Rakesh K th':ﬁ Disciosure Requiremenis) Reguistions, 2015, The full format of the Cuartery Financial Results are available on the Siock Exchange websifes viz. www bseindia. com and
r”aﬂma expresslwm Liuidator Mis Mahabeli nnovative Techrﬂ'a Eég Pﬂ:l:'?t:rLiﬂiti www nsaindia com, The same is also available on the Company's website viz. www godre|properties. com
R iP Régi:-’;ﬁ!iﬂn r';::' '.IEE: | IPA-D0E | |P-Mh11ﬁ-?l,}21-2[l22;‘1?’.'§35 (b} Forthe item referred i sub clause (i) (o (q) of the Regulation 52(4) of SEBI {Listing Obligations and Disclosure Reguiremeants | Regulations, 2015, the pertinent disclosures have
e Email Id: milplliquidationd@gmaill comliprakesh jindal@amall cam made to BSE Lid. and can be accessed 0n www bseindia.com S OREERT

financialexp.epaptin




